Demand to take immediate steps for facilitating the sasy access of tribals to Financial Institutions of

the Country.

SHRIMATI T. RATNA BAI (Andhra Pradesh): Sir, | would like to draw the kind attention of the
august House through the Special Mention on the need to take steps for financial inclugion of tribals
in Anchra Pradesh agency areas and also all over the country in the remaining Eleventh Five Year

Plan.

As the House is aware, a large section of our population, especially tribal people, does not
have awareness and access to formal financial institutions. The infarmal market provides credit at
extremely high rates of interest and on arbitrary termz. Due to certain factors, financial institutions do
not have adequate network in tribal areas, especially in Fast Godavarl, West Godavari, Araku and
Bhadrachalam areas in Andhra Pradesh. In the abzence of formal ingtitutions, the tribal population is

urable to obtain credit.

The payments of many schemes, which are running by the Government, are made through
banks. Payments for the Mahatma Gandhi National Bural Employment Guarantee Scheme and some
crop insurance are being made through banks to check diversion of funds. However, in the absence
of bank accounts, the tribal people are unable to receive such manetary benefits. The number of

bank branches in rural areas were reduced from 51 per cent in 1992 to 40 per cent in 2009,

Dezpite the REI periodically igsuing circulars for giving credit facilities to the 8C and the ST by

simplitying banking orocedure, the banks are not following the same.

| therefore, request the hon. Minister of Finance, through the Chair, to take immediate steps
for financial inclusion of tribal population by encaouraging banks to expand their network and services
in rural areas to provide customized services keeping in mind the unigque problems faced by the tribal
people not only in Andhra Pradesh agencies areas but all over the country in the remaining Eleventh

Five Year Plan.

Demand to grant the facility of free journey to the freedom fighters and their widows in 1l AC of

Rajdhani and Shatabdi Express in the Country

SHRI BAISHNAB PARIDA (Orissa): Sir, the freedom fighters of our country are maost

respected citizeng. Most of them are at the twilight hour of their Iife. So, utmost care should be given
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to them. They were given free travel fadlities in second Act in all express and super fagt trains except
Rajdhani and Shatabdi Express. At the request of the freedom fighters, now the lIl AC travel facility is
given in Rajdhani and Shatabd Express by the Railway Ministry. Since the freedom fighters are above
eighties and most of them are alling, it is difficult for them to travel in Il AG. They cannat climb to
middle or upper berth and cannot =it on the lower berth when the middle berth ig ococupied by a
fellow traveler. S0 to make the travel convenient, | request the Railway Minister, through the Chair, to
grant free journey facility to the freedom fighters and their widows in [I AC in Rajdhani and Shatabdi

Express trains.

SHRI KISHORE KUMAR MOHANTY (Orissa): Sir, | associate myself with the Special Mention

made by Shri Baishnab Parida.
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Dsmand to Expedite the Process of Air-Connsctivity of

Kanpur to other cities of the Country
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